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OIIDEII SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAVV TRIBUNAL ON 09.08.2018

NAME OF THE PARTIES:

ItiSOI-VINCY & IIANKIIUP'ICY COI)lr 2016.

OI(DER

'fhc Cor-rnsel for the Petitioner as well as the Corporate Debtor are present.

At request of the parties, list this matter on 31.08.2018 for reporting

settlement.
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